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THET Sh ATATTAH Fgl TAT &) il 1T 3F it IT-eMT (1) BT T&T ATHAT HT TINT Fd g, Tg THTETH
B S % THTq [ T2 g AT T29T % FIA orerd NH301 & .71, 10+680 & f&.¥1.13+300
ot .Y, 47+160 & 6.1, 47+600 (Fsft, @i, FfeRt =) T % J-gve F [t (FrEwor/iss
T AR 2-cIA/4-oI T FATHT (), TALEA, Tawd T TATAT & Al TASIA o (o7 ag A ruferd
& TSTeeRT |Ter AT 1= AT | [T AT &, UET S FT SIS F o6 SAq ST ol T Feadl g |

Frg |1 =afeh, S I W H Raaa g, 3% Afaas # grn 3T it 37wy (1) F Aefiw @i
TSI o TorT UHT qIF o ITANT 92 TSI H TH ATSEEAT & TR il a0 & 2 o & ae st
AT TR T FHAT |

UHT T ST TeH T, AT ST-3<h, FE Hl g & 7 & 6 ST 3T 396
IEE AT ATAFHIAT FohT STUI 377 Feq| T, Srairshal &l AT &9 7 a7 T fBfess Toaw gy g9

2668 GI/2026 (1)
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STTH T STA|Y 331 31 TRt St 7 gears 3 Tarq a7 U ofiT STt 2 & T7q, 7t 18 2, o @erm
STTErRTET STA9T THA, ST I AT AT SATTIAT 0 SAATT T TRIT T SAATATT FHE THT |

I AT T 7T 3T A IT-4TT (2) F el Terq ATrerrT<y g fohaT 1 &g AT straer sifaw
I |

TH SATEFAAT 6 AT A ATAT HIH 3 TG AT AT A1 FAH TAFHLT 6 I HATAT § ITA8H
2 Sl 3T [RaaE SARRAT T HLreAT fohaT ST aaat 2 |

ATLA

TAETE e ATHRIT T29T 3 Her forerd NH301 sfa.dT. 10+680 & f3.191.13+300 = f. 9%, 47+160 &

.41, 47+600 (FA=sfY, T, TRRT 1) 3 o7 orsie it ST aTeft =T T2d SIar §3=41 atgd

¥ T |fere fEawr
T T ATH: TEME IEEEIGIEHCIN TR
aﬁ?ﬁ A HEAT I FT R g i yia I FT &% I FT %A
e (FTT TTE) EFFRT)
1 2 3 4 5 6
T T AT FROTA
UEKIEICATCE
FTFeIAeE (2 F1S, 4
1 1427 min TR ) ((rfRremT 0.01694 (#247) 0.01694
freraT))
2 1451 min IBEil EICACES 0.00805 (FFv) 0.00805
3 1451 min IBEil FAFEALE (2 FTS) 0.00555 (g&=Y) 0.00555
4 1453 min fasfy FAFEALT (THT) 0.001389 (FF¥) 0.001389
5 1466 min IBEil EICACES 0.005 (FF27) 0.005
6 1466 min fasfy FTRe I (F13T) 0.00222 (FF277) 0.00222
7 1468 min IBEil EICACES 0.005 (FT7) 0.005
8 1468 min st FAFEIALE (F127) 0.001667 (FF¥) 0.001667
9 1469 min st Fodlace 0.0025 (z7%) 0.0025
10 1469 min EEL FTFCLALE (FT3T) 0.001667 (gFaX) 0.001667
11 1470 min IGEil EICACEES 0.00444 (ZF7) 0.00444
12 1512 min IGEil EICACEES 0.007222 (z%%) 0.007222
13 1513 min EEL Fodtads () 0.01 (FFTT) 0.01
14 1514 min EEL EICiErsS 0.000833 (%) 0.000833
15 1514 min EEL FTFCLALE (FT3T) 0.0025 (gFT7) 0.0025
16 1518 min fasf Fodlacs 0.006389 (FF¥) 0.006389
17 1520 min IBEil EEETCiELE) 0.001667 (%) 0.001667
18 1521 min fst EEETCECE] 0.003056 (ZF7¥) 0.003056
19 1522 min IBEil EICACEES 0.0125 (FFTX) 0.0125
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20 1525 min EICACEES 0.006944 (ZFY) 0.006944
21 1526 min Fedaee 0.006389 (FF77) 0.006389
22 1527 min Fedtaes 0.003333 (2%e77) 0.003333
23 1527 min AAFEIAEE (FT3T) 0.002778 (gF4X) 0.002778
24 1528 min FeaTde T 0.006944 (gF4Y) 0.006944
25 1558 min Wﬁ; %) (4= ( 0.0197222 (FF7) 0.0197222
26 1558 min Fodlaee ((rETar3g)) || 0.0058333 (FHAR) 0.0058333
27 1559 min é;ﬁra?i»«aﬁm 0.00527 (FF7) 0.00527
EEEICICEC)
28 1559 min (18) ((erferemT 0.012777 (FF) 0.012777
(ASREL))
29 1622 min EICACES 0.011111 (F%4%) 0.011111
30 1623 min ;:::)';ds (== 0.0225 (2F277) 0.0225
31 1624 min AR aeE (FTT) 0.01 (FFTT) 0.01
32 1644 min EICACES 0.0025 (FA%) 0.0025
33 1644 min FTFTLIALE (2 TH ) 0.0025 (TFA%) 0.0025
34 1661 min FAFEFIE (ITT) 0.001666 (zFa%) 0.001666
35 1746/1657 min Tt 0.001667 (F%77) 0.001667
36 1747/1657 min FAFTLIALE (FT3T) 0.003333 (FFa7) 0.003333
37 1748/1657 min LUIETEs 0.005556 (F%7¥) 0.005556
38 1813/1560 min AAFeLTAEE (FT2T) 0.003888 (2Fe7¥) 0.003888
39 2115/1659 min Foede T 0.0225 (FFT7) 0.0225
40 2327/626 min Foede T 0.0025 (FF7) 0.0025
41 2327/626 min FAF AT (FI3T) 0.004167 (%) 0.004167
42 2334/1657 min ﬁ?(r;m)) (s 0.005 (ZF7) 0.005
43 2335/1657 min ) (et 0.004167 (2%77) 0.004167
[ERRE)! )
44 2336/1657 min T (T 0.004444 (gF77) 0.004444
fFTIEr) )
45 2337/1657 min ) (G 001044 (EFFow) 0.001944
rTaET) )
46 2339/1657 min A (T 0.002778 (%) 0.002778
[ERRES))
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I (AT

47 2340 mi 0.005556 0.005556
min ArerT)) ()
Fedtaes ((FAfersmT
48 2341/1657 min 0.005556 (FFAT) 0.005556
HATY))
I (AT
49 2372 min 0.021667 (2F:77) 0.021667
HLIATY))
FFearaee (4
50 2373 min S R(CIEEINS 0.018889 (FF¥) 0.018889
HATY))
Fedtaes ((FAfermT
51 2456/1657 mi 0.006111 0.006111
min ) (FFTT)
Fodlaae ((IrfarsTmT
52 2457/1657 min 0.005 0.005
i ) (FFR)
Fedlaes ((FAfermT
53 2458/1657 min 0.001389 0.001389
i ) (FETT)
Fodiads (AT
54 2460/1657 min 0.006667 (T 0.006667
HAT)) (7=
Fedlaes ((FAfermT
55 2467/1795 min 0.009167 0.009167
i ) (FETT)
Fodiads (AT
56 2501/1820/1560 mi 0.008333 0.008333
min ArerrT) (FF)
Fodiads (AT
57 2502 min 0.012778 0.012778
i ) (TFR)
Fedtaee ((FAferamT
58 2503 mi 0.001667 0.001667
min ArrT)) (FF)
ERETCACEE]
59 2503 min (T3T) (e 0.000556 (F7) 0.000556
HAT))
60 2600 min TATFEIET (F12T) 0.004167 (FF) 0.004167
FTFedtaeE (AT
61 2601 mi 0.003889 (FFTT 0.003889
min rerarar)) ® )
EEETCA T
62 2602 min (FT2T) ((erfersTT 0.003056 (FFT) 0.003056
FLATY))
Fodlade (AT
63 2603 mi 0.003056 (FFTT 0.003056
min rerarar)) ® )
EEETCAC L]
64 2604 min (wfest=) ((aferstm 0.001667 (%) 0.001667
HAETY))
65 2605 min TTFAAEE (TF) 0.001667 (FF7) 0.001667
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HILT =T TSI AT

S pETTaC L
66 2606 min (Fr3T) ((fErsTmT 0.0025 (FF) 0.0025
(RRREL)
. FFeEaCE (T ) (
67 2607 min (v ) 0.001111 (F%%) 0.001111
EEETCiELE)
68 2608 min (Fr3T) ((fErsTmT 0.000833 (FF) 0.000833
(RRREL)
Fedtaes ( (e
69 2609 min 0.004167 (FFAT 0.004167
| i) S
Fodiads (AT
70 2610 mi 0.001944 0.001944
min ArrT)) (FFI)
71 2611 min EICACEES 0.003333 (FF7) 0.003333
. FFeElacE (FI21) (
72 2628 min (v ) 0.001111 (FF%) 0.001111
73 2642 min - ) 0.003056 (%) 0.003056
FAFLaeE (AT
74 2651 min 0.001111 0.001111
i ) (FETT)
FFedaes ( (rfaeTmr
75 2662 min 0.001111 (FFT%) 0.001111
(RRREIR))
76 2697 min Kf (T 0.001111 (F%%) 0.001111
i)
77 2744/1654 min EICACEES 0.022778 (z%4%) 0.022778
. FTReElaCE (T ) (
78 2753 min (vt ) 0.001111 (FFT%) 0.001111
FAFedaaE (AT
79 2758 min 0.000833 0.000833
frerra) (FFT)
80 2760 min FTFCLAE (FT3T) 0.0025 (Z#) 0.0025
81 2762 min FTFCLALE (FT3T) 0.001667 (2%4%) 0.001667
82 2764 min FTFCLALE (FT3T) 0.003889 (z%4%) 0.003889
FTFeEACE (TR ) (
2 i . .

83 765 min v ) 0.000833 (z#4) 0.000833
84 2769 min qFedIEE (TH) 0.001667 (2%4) 0.001667
Fodlade (AT
85 2770 min 0.001389 (z%4R) 0.001389

(RRRELR)
FFeEACE (T ) (
2772 mi .002222 .002222
86 772 min (vt ) 0.00 (FF) 0.00
ATFod s (gT:h'l—rl' +
87 2806 mi .001944 .001944
6 min - 0.001944 (zF) 0.0019
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[EBIRELRS))
88 2855 min mﬁ;ﬁﬂ)i ( 0.001389 (FF7¥) 0.001389
89 2857 min é;ﬁﬁ?i»«ww 0.001389 (FF) 0.001389
90 2862 min m (T 0.001111 (FF) 0.001111
91 2863 min m (T 0.001389 (FF7) 0.001389
92 2870 min é;ﬁﬁ?i»«wm 0.001667 (FF) 0.001667
93 2871 min %@T (e 0.000833 (FF7¥) 0.000833
94 2877 min m (@t 0.001111 (F7) 0.001111
95 2881 min %‘Tﬁf (T 0.001111 (FF) 0.001111
96 2882 min é;ﬁra?i»«@w 0.001389 (FF) 0.001389
97 2886 min %@T (@t 0.001111 (F=) 0.001111
08 2887 min g))«ﬁw 0.000833 () 0.000833
99 2890 min m ((atersrn 0.001111 (FF7) 0.001111
100 2893 min ﬁ (@t 0.000833 () 0.000833
101 2897 min m (et 0.000833 (FF7¥) 0.000833
102 2901 min ﬁ))«ww 0.003333 (zF7) 0.003333
103 2904 min m (@t 0.000833 (FF7) 0.000833
104 2907 min m ( (et 0.0025 (FT%) 0.0025
105 2913 min ;‘:ﬁf» (@t 0.000556 (FF) 0.000556
106 2914 min A 0.001111 (FF) 0.001111

FITIET))
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HILT T TSIA . AHTYTL

I (AT
107 2915 mi 0.003333 0.003333
min ) (FFAR)
FTFedtaeE (AT
108 2916 min 0.001667 (TFT< 0.001667
' Rrerrar) ()
109 2918 mi T 0.000833 (FFaY, 0.000833
min (. ) . ( ) .
FFedtaes (AT
110 2922 mi 0.001111 0.001111
min ArerT)) (FFIT)
I (AT
111 2923 min 0.001667 (TFT< 0.001667
' Rrerirar) ()
FAFTLIALE (R
112 2934 mi 0.0025 (ZFTT 0.0025
mn ) ((@rfarst ) &=
113 2937 min Foatdee (TRHEafehd) 0.000833 (%) 0.000833
FFedade ((IrfasTmT
114 2942 min 0.001389 0.001389
i ) (FFT)
Fedlaes ((FAfermT
115 2946 mi 0.002778 0.002778
min ) (FFTT)
FAFaeE (AT
116 2948 min 0.001944 (FFa< 0.001944
frraT) (=)
ATFEACE (THTT
117 2953 min 0.001111 (FFAX) 0.001111
' ) (st Frrirare))
FAFeErace ((
118 2956 min 0.000833 (z#a% 0.000833
TgEThTe) ) ( )
Ao adE ( (AT
119 2962 min 0.001111 0.001111
i ) (TFTR)
120 2972 mi A 0.003333 (FFa< 0.003333
min (1) (@ ) . ( ) .
FFediade ((IrfasTT
121 2973 min 0.0025 0.0025
) (FFR)
Fodtads ((ATraNT
122 2978 mi 0.001111 (FFea< 0.001111
min i: > )) ( d )
123 2986 min FAFeEdLE (I ) 0.003056 (FFIY) 0.003056
FAFaeE (AT
124 2994 mi 0.001667 (FFa< 0.001667
min rerarar)) (& )
FTHedade ((srfaremT
125 3020 mi 0.0025 0.0025
min AT (FF)
. FAFEALE (FT2T) (
126 3024 min v ) 0.004167 (z%4%) 0.004167
Fodlade (AT
127 3026 mi 0.005 0.005
min AreTT)) (FF)
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I (AT

128 3026 min freraT) 0.006111 (ZF7) 0.006111

129 3027 min ﬁm;m)) S 0.005 (377) 0.005

130 3036 min TS (T 0.000833 (zF==) 0.000833
IEAIPEIRS)) ‘

131 3049 min ﬁmgm» S 0.001111 (ZFe7) 0.001111

132 3050 min ) S 0.002778 (z%7X) 0.002778
IERIPEIRS)) ‘

133 3053 min ) (e 0.002778 (z%7) 0.002778
IERIPEIRS)) ‘

134 3055 min ﬁq_(r;m)) (e 0.001111 (Z%) 0.001111
FAFeE AT (T5T

135 3059 min qTEe) ((SAFarsTRT 0.003056 (2F7T) 0.003056
IERIPEIRS))

136 3118 min FAFE S 0.001389 (FF4%) 0.001389

137 3118 min FAFE S 0.001389 (FF4%) 0.001389

138 3142/1820/1560 min RS (T 0.002777 (2%) 0.002777
IERIPEIRS))

139 3272 min ) ((;@( v g\f’:;:_{)) 0.000833 (%) 0.000833

140 3321/1588 min Feade 0.0075 (g%7) 0.0075

141 3404/1524 min Feade 0.005833 (FF¥) 0.005833

142 3406/1794/1574 min Feade 0.018889 (z#4%) 0.018889

143 3406/1794/1574 min EEETCiCre) 0.003333 (FF4v) 0.003333

144 3408/1744/1575 min Fedlaee 0.008056 (FF7T) 0.008056

145 3413/1656 min EICiErs 0.004444 (ZFT) 0.004444

146 3478/1814/1560 min ;r:;;d'm (1 gFr 0.01 (F%e7) 0.01

147 3489/1586 min FFedraee () 0.002222 (zFe7) 0.002222

148 3572/1600 min LTS HICT 2 0.003056 (FFT) 0.003056
B ]

149 3572/1600 min AL (3 7T 3 0.008333 (%) 0.008333
AT (2 F19) ) )

150 3575/1619 min ERCAECES 0.003056 (ZF) 0.003056

151 3576/1599 min ETCAELS] 0.006389 (FFIY) 0.006389
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152 3578/1621 min [EEL EICACEES 0.005 (FA%) 0.005
153 3578/1621 min IBEll FTFR AT (THI ) 0.001667 (FF4Y) 0.001667
154 3580/1529 min IEEL Fedlaes 0.008333 (2F7) 0.008333
AR IaeE (4 F13, 1
155 3584/1544 mi IEEL 0.0138888 0.0138888
/ min B (FFIR)
156 3584/1544 min IGEil EXCACEES 0.015 (FFA%) 0.015
157 3586/1516 min EEL EXCACEES 0.005 (F4%) 0.005
158 3588/1523 min IGEil EXCACEES 0.005556 (FFY) 0.005556
159 3632 min IBEil FAFE AT (FT3T) 0.001111 (FFT) 0.001111
160 3632/1585 min [EEL EICACES 0.004167 (3%4%) 0.004167
161 3635/1618 min IBEil EECAECS] 0.005556 (%) 0.005556
P CETTICE (‘_ﬁ?ﬂ') (
162 3643 mi AT 0.001111 0.001111
min (s ) (FFTT)
ERETCACLE]
163 3647/1820/1560 min |[a¥=hTdT (T ((eAfereTT 0.0025 (ZF7) 0.0025
(KRREIR))
Fodiads (AT
164 3648 min TR 0.005833 (FFY) 0.005833
Ta))
EEETCAC L]
165 3650 min TEHT (T3T) (e 0.002778 (FFv) 0.002778
(RRREIR))
Fodtads (AT
166 3651 min TR 0.005 (FA%) 0.005
FTa))
Fedtaee ((FAfermT
167 3653 min AT 0.001389 (2#) 0.001389
(RRREIR))
FFedade ((IrfasTT
168 3654 min AT 0.001667 0.001667
frerra) (FFT)
Fodlade (AT
169 3655 min TR 0.001944 (FFT) 0.001944
(RRIRELR)
FFeddeE (AT
170 3739 min ALY 0.001667 (zFa< 0.001667
frriraT)) (CEERRS)
Fedldae ((FrfasTmT
171 3796 min LT 0.000833 (z%4%) 0.000833
Fra))
Tt ((FAfersmT
172 3799 min ALY 0.008333 (z#4) 0.008333
[RRREIR))
173 3815 min IBEil A (Fr 0.001944 (z%7) 0.001944
A1)
174 3830 min IGEil Fodlace 0.002222 (%) 0.002222
|175 ||3832 min ||Wrﬁ ||mﬁa%€ ((zxfarsT || 0.000833 (%Tﬁ?r{)” 0.000833
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(RRIRELR)
EECECEAN GRCTRS
176 3833 mi GREARAS 0.001389 (z#a< 0.001389
min (aforsirT ) ( )
Fedtaes ((FAfersmT
177 3835/1559 min TCHT 0.005 (%) 0.005
(RRIREL)
Fedtaes ((FAfermT
178 3836 min GREARAS 0.001111 0.001111
i) (FFT)
FFedtaeE (AT
179 3872/2759 min TCHTL 0.001667 (3FT7) 0.001667
(RRREL)
EEETCACLE]
180 3876/2752 min TEHT (13T) (s 0.002222 (FF) 0.002222
(KRREIR))
TTAH T AT €%
UIEEIRIC RN
181 502 min IGEil EICACEES 0.0575 (ZFA%) 0.0575
182 503 min IGEil EICACEES 0.075 (3FA%) 0.075
183 504 min IGEil EICACEES 0.100277 (3%4%) 0.100277
TTIF FT ATH: IqR
e <R ATH: AT
184 182 min IBEil EICACES 0.0075 (FFA%) 0.0075
Total|| 0.998023299999998

[®T. &. NHIDCL/RO-Ladakh/K-Z Rd (NH-301)/LA/2021/001/3A]
g A HET, FeaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 13th April, 2026

S.0. 1886(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH301 in the
stretch of landfrom Design (Km 10+680 to 13+300 Km and Km 47+160 to km 47+600) in the villages of (Minjee,
Sangrah and Gailing ) in the district of KARGIL in the Union Territory of Ladakh, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, DEPUTY COMMISSIONER,
KARGIL in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
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opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and

after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or

disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH301 in the stretch of landfrom Design
(Km 10+680 to 13+300 Km and Km 47+160 to km 47+600) in the villages of (Minjee, Sangrah and Gailing ) in the
district of KARGIL in the Union Territory of Ladakh

|State: Ladakh “District: KARGIL |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L1 | 2 L3 | 4 | 5 [ 6 |
[Taluk: Kargil |
|Village: Minjee |

Uncultivated ( 2 Kothas
1 1427 min Government ||, 4 shops)) (( 0.01694 (Hectare) 0.01694
Occupancy Tenant ))

2 |[1451 min ||Private ||Cultivated || 0.00805 (Hectare)|| 0.00805]
3 1451 min Private ng;;gvated (2 0.00555 (Hectare) 0.00555
l4 |[1453 min ||Private ||[Uncultivated (Shop) || 0.001389 (Hectare)|| 0.001389)
5 |[1466 min ||Private ||Cultivated | 0.005 (Hectare)|| 0.005]
l6 |[1466 min ||Private ||Uncultivated (Kotha) || 0.00222 (Hectare)|| 0.00222
7 |[1468 min ||Private ||Cultivated | 0.005 (Hectare)|| 0.005]
B |[1468 min ||Private ||Uncultivated (Kotha) || 0.001667 (Hectare)|| 0.001667
lo |[1469 min ||Private ||Cultivated || 0.0025 (Hectare)|| 0.0025|
[10 |[1469 min ||Private ||Uncultivated (Kotha) || 0.001667 (Hectare)|| 0.001667]
11 |[1470 min ||Private ||Cultivated || 0.00444 (Hectare)|| 0.00444|
[12 |[1512 min ||Private ||Cultivated || 0.007222 (Hectare)|| 0.007222]
|13 || 1513 min ”Private ||Cultivated (Fencing) || 0.01 (Hectare)“ 0.01|
14 |[1514 min ||Private ||Cultivated || 0.000833 (Hectare)|| 0.000833|
15 |[1514 min ||Private |[Uncultivated (Kotha) || 0.0025 (Hectare)|| 0.0025|
16 1518 min ||Private |[Cultivated || 0.006389 (Hectare)|| 0.006389)]
117 1520 min ||Private ||[Uncultivated || 0.001667 (Hectare)| 0.001667
18 |[1521 min |[Private |[Uncultivated || 0.003056 (Hectare)|| 0.003056|
19 1522 min ||Private |[Cultivated | 0.0125 (Hectare)|| 0.0125)|
120 |[1525 min ||Private ||Cultivated || 0.006944 (Hectare)| 0.006944|
21 |[1526 min |[Private |[Cultivated || 0.006389 (Hectare)|| 0.006389)|
22 1527 min ||Private |[Cultivated || 0.003333 (Hectare)|| 0.003333]
23 |[1527 min ||Private ||Uncultivated (Kotha) || 0.002778 (Hectare)|| 0.002778]
24 |[1528 min |[Private |[Cultivated || 0.006944 (Hectare)|| 0.006944|
25 1558 min Private ‘éﬁ;‘l‘aﬁ‘f?ﬁiﬁj di Dehy) ||0-0197222 (Hectare) 0.0197222
26 1558 min Private g‘e‘ig)vated (( Abadi 0.0058333 (Hectare) 0.0058333
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27 1559 min Government  ||Cultivated (( 0.00527 (Hectare) 0.00527
Occupancy Tenant ))
Uncultivated (3
28 1559 min Government ||[Kothas) ( ( Occupancy || 0.012777 (Hectare) 0.012777
Tenant ))
129 |[1622 min |[Private |[Cultivated || 0.011111 (Hectare)|| 0.011111]
30 1623 min Government || oPeultivated (( 0.0225 (Hectare) 0.0225
Revenue Department ))
|31 ||1624 min ”Private ||Uncultivated (Kotha) || 0.01 (Hectare)” 0.01|
32 |[1644 min ||Private |[Cultivated | 0.0025 (Hectare)|| 0.0025)|
33 1644 min Private Uncultivated (2 0.0025 (Hectare) 0.0025
Shops)
[34 |[1661 min ||Government |[Uncultivated (Path) || 0.001666 (Hectare)|| 0.001666]
135 |[1746/1657 min  ||Private ||Cultivated || 0.001667 (Hectare)|| 0.001667]
136 [1747/1657 min ~ ||Private ||Uncultivated (Kotha) || 0.003333 (Hectare)|| 0.003333|
[37 |[1748/1657 min  ||Private ||Cultivated (Fencing) || 0.005556 (Hectare)|| 0.005556]
38 |[1813/1560 min  ||Private ||Uncultivated (Kotha) || 0.003888 (Hectare)|| 0.003888]
139 [2115/1659 min ~ ||Private ||Cultivated || 0.0225 (Hectare)|| 0.0225|
l40 |[2327/626 min ||Private ||Cultivated | 0.0025 (Hectare)|| 0.0025|
l41 |2327/626 min ||Private ||Uncultivated (Kotha) || 0.004167 (Hectare)|| 0.004167]
42 2334/1657 min Government Uncultivated ( 0.005 (Hectare) 0.005
(Occupancy Tenant ))
. Uncultivated (
43 2335/1657 min Government 0.004167 (Hectare) 0.004167
(Occupancy Tenant ))
44 2336/1657 min Government  ||Cultivated ( 0.004444 (Hectare) 0.004444
(Occupancy Tenant ))
45 2337/1657 min  ||Government || o Pcultivated ( 0.001944 (Hectare) 0.001944
(Occupancy Tenant ))
. Cultivated (
46 2339/1657 min Government 0.002778 (Hectare) 0.002778
(Occupancy Tenant ))
47 2340 min Government || reultivated ( 0.005556 (Hectare) 0.005556
(Occupancy Tenant ))
. Cultivated (
48 2341/1657 min Government 0.005556 (Hectare) 0.005556
(Occupancy Tenant ))
49 2372 min Government || oneultivated ( 0.021667 (Hectare) 0.021667
(Occupancy Tenant ))
Uncultivated ( 4
50 2373 min Government (|Kothas) ( (Occupancy 0.018889 (Hectare) 0.018889
Tenant ))
51 2456/1657 min Government ||CHivated ( 0.006111 (Hectare) 0.006111
(Occupancy Tenant ))
52 2457/1657 min Government || ultivated ( 0.005 (Hectare) 0.005
(Occupancy Tenant ))
. Cultivated (
53 2458/1657 min Government 0.001389 (Hectare) 0.001389
(Occupancy Tenant ))
54 2460/1657 min Government || ultivated ( 0.006667 (Hectare) 0.006667
(Occupancy Tenant ))
55 2467/1795 min Government ||CHivated ( 0.009167 (Hectare) 0.009167
(Occupancy Tenant ))
56 112501/1820/1560 __lIGovernment ||Cultivated ( [ 0.008333 (Hectare)| 0.008333|
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||min

”(Occupancy Tenant ))

57 2502 min Government  ||C1tvated (( 0.012778 (Hectare) 0.012778
Occupancy Tenant ))

58 2503 min Government ||Crivated ( 0.001667 (Hectare) 0.001667
(Occupancy Tenant ))

59 2503 min Government || oreultivated (Kotha) 1 560556 (ectare) 0.000556
(Occupancy Tenant ))

|6O ||2600 min ||Private ||Uncultivated (Kotha) || 0.004167 (Hectare)” 0.004167

61 2601 min Government ||oncultivated (( 0.003889 (Hectare) 0.003889
Occupancy Tenant ))

62 2602 min Government || oreultivated (Kotha) 16 563656 (ectare) 0.003056
(Occupancy Tenant ))

63 2603 min Government ||<Hivated (( 0.003056 (Hectare) 0.003056
Occupancy Tenant ))
Uncultivated

64 2604 min Government |[(Mosque) ( ( 0.001667 (Hectare) 0.001667
Occupancy Tenant ))

l65 112605 min ||Private ||Uncultivated (Shop) || 0.001667 (Hectare)|| 0.001667

66 2606 min Government || oreultivated (Kotha) ¢\ 6 1655 e ctare) 0.0025
(Occupancy Tenant ))

67 2607 min Government || oneultivated (Shop) (11 061111 (Hectare) 0.001111
(Occupancy Tenant ))

68 2608 min Government ||oncultivated (Kotha) (|} 160833 (ectare) 0.000833
Occupancy Tenant ))

69 2609 min Government  ||Cultivated ( 0.004167 (Hectare) 0.004167
(Occupancy Tenant ))

70 2610 min Government ||<0tivated (( 0.001944 (Hectare) 0.001944
Occupancy Tenant ))

171 2611 min ||Private ||Cultivated || 0.003333 (Hectare)|| 0.003333

7 2628 min Government || oneultivated (Rotha) (1} 61111 (Hectare) 0.001111
(Occupancy Tenant ))

73 2642 min Private Uncultivated (Kotha /| 15356 (Hectare) 0.003056
Structure)

74 2651 min Government  ||oreultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))

75 2662 min Government || oneultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))

76 2697 min Government ||CHtivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))

[77 |[2744/1654 min ~ ||Private ||Cultivated || 0.022778 (Hectare)|| 0.022778

78 2753 min Government || orcultivated (Shop) €16 561111 (Hectare) 0.001111
(Occupancy Tenant ))

79 2758 min Government || oneultivated ( 0.000833 (Hectare) 0.000833
(Occupancy Tenant ))

80 2760 min |[Private |[Uncultivated (Kotha) || 0.0025 (Hectare)| 0.0025|

81 2762 min ||Private |[Uncultivated (Kotha) || 0.001667 (Hectare)|| 0.001667|

82 |l2764 min ||Private ||Uncultivated (Kotha) || 0.003889 (Hectare)|| 0.003889)

83 2765 min Government || orcultivated (Shop) 16 560633 (ectare) 0.000833
(Occupancy Tenant ))

|84 2769 min ||Private ||[Uncultivated (Shop) || 0.001667 (Hectare)|| 0.001667|
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85 2770 min Government ||Cultivated ( 0.001389 (Hectare) 0.001389
(Occupancy Tenant ))
86 2772 min Government || oreultivated (Shop) €16 565995 (ectare) 0.002222
(Occupancy Tenant ))
Uncultivated (Shop +
87 2806 min Government ||stucture) (( Occupancy || 0.001944 (Hectare) 0.001944
Tenant ))
88 2855 min Government ||oreultivated (Shop ) CCN 6 561389 (Hectare) 0.001389
Occupancy Tenant ))
89 2857 min Government  ||Cultivated (( 0.001389 (Hectare) 0.001389
Occupancy Tenant ))
90 2862 min Government || reultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))
91 2863 min Government || ncultivated ( 0.001389 (Hectare) 0.001389
(Occupancy Tenant ))
92 2870 min Government  ||Cultivated ( 0.001667 (Hectare) 0.001667
(Occupancy Tenant ))
93 2871 min Government  ||oreultivated ( 0.000833 (Hectare) 0.000833
(Occupancy Tenant))
94 2877 min Government || ncultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))
95 2881 min Government  ||oreultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))
96 2882 min Government ||Civated ( 0.001389 (Hectare) 0.001389
(Occupancy Tenant ))
97 2886 min Government ||oreultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))
. Cultivated (
98 2887 min Government 0.000833 (Hectare) 0.000833
(Occupancy Tenant ))
99 2890 min Government  ||oncultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))
100 2893 min Government  ||oreultivated ( 0.000833 (Hectare) 0.000833
(Occupancy Tenant ))
101 2897 min Government || reultivated ( 0.000833 (Hectare) 0.000833
(Occupancy Tenant ))
. Cultivated (
102 2901 min Government 0.003333 (Hectare) 0.003333
(Occupancy Tenant ))
103 |[2904 min Government ||oncultivated (( 0.000833 (Hectare) 0.000833
Occupancy Tenant ))
104 2907 min Government || oneultivated ( 0.0025 (Hectare) 0.0025
(Occupancy Tenant ))
. Uncultivated (
105 2913 min Government 0.000556 (Hectare) 0.000556
(Occupancy Tenant ))
106 |[2914 min Government || neultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))
. Uncultivated (
107 2915 min Government 0.003333 (Hectare) 0.003333
(Occupancy Tenant ))
. Uncultivated (
108 2916 min Government 0.001667 (Hectare) 0.001667
(Occupancy Tenant ))
109 |[2918 min Government || ncultivated ( 0.000833 (Hectare) 0.000833
(Gairmustkil)) ) ’
(110 12922 min lGovernment |[Uncultivated ( | 0.001111 (Hectare)ll 0.001111
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”(Occupancy Tenant ))

11 2923 min Government || reultivated ( 0.001667 (Hectare) 0.001667
(Occupancy Tenant ))

112 |[2934 min Government || oreultivated (Shop) ¢ 0.0025 (Hectare) 0.0025
(Occupancy Tenant ))

113 {[2937 min Government  ||Cultivated ( 0.000833 (Hectare) 0.000833
(Gairmustkil)) ' )

114 2942 min Government || oneultivated ( 0.001389 (Hectare) 0.001389
(Occupancy Tenant ))

. Cultivated (

115 2946 min Government 0.002778 (Hectare) 0.002778
(Occupancy Tenant ))

116 |[2948 min Government || oreultivated ( 0.001944 (Hectare) 0.001944
(Occupancy Tenant ))

117 {[2953 min Government ||oneultivated (Shop) (114 361111 (Hectare) 0.001111
(Occupancy Tenant ))

. Uncultivated (

118 2956 min Government (Gairmustkil) ) 0.000833 (Hectare) 0.000833

119 {[2962 min Government || oneultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))

120 {[2972 min Government || oreultivated (Kotha) 1 6 53333 (ectare) 0.003333
(Gairmustkil))

121 |[2973 min Government || oneultivated ( 0.0025 (Hectare) 0.0025
(Occupancy Tenant ))

122 |[2978 min Government || ultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))

123 ||2986 min ||Private ||Uncultivated (Shop) || 0.003056 (Hectare)|| 0.003056
124 {[2994 min Government || reultivated ( 0.001667 (Hectare) 0.001667
(Occupancy Tenant ))

125 3020 min Government ||oreultivated ( 0.0025 (Hectare) 0.0025
(Occupancy Tenant ))

Uncultivated
126 3024 min Government [|(Kotha) ((Occupancy 0.004167 (Hectare) 0.004167
Tenant ))
127 3026 min Government  ||Cu1tvated (( 0.005 (Hectare) 0.005
Occupancy Tenant ))
128 {|3026 min Government || reultivated ( 0.006111 (Hectare) 0.006111
(Occupancy Tenant ))
129 3027 min Government Uncultivated ( 0.005 (Hectare) 0.005
(Occupancy Tenant ))
. Cultivated (
130 3036 min Government 0.000833 (Hectare) 0.000833
(Occupancy Tenant))
131 3049 min Government || oncultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))
. Uncultivated (
132 3050 min Government 0.002778 (Hectare) 0.002778
(Occupancy Tenant ))
. Uncultivated (
133 3053 min Government 0.002778 (Hectare) 0.002778
(Occupancy Tenant ))
134 3055 min Government || oneultivated ( 0.001111 (Hectare) 0.001111
(Occupancy Tenant ))
Uncultivated (Batha
135 3059 min Government ||side) ( (Occupancy 0.003056 (Hectare) 0.003056
Tenant ))




16

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

[136  |[3118 min ||Private |[Uncultivated || 0.001389 (Hectare)|| 0.001389)|

137  |[3118 min |[Private |[Uncultivated || 0.001389 (Hectare)|| 0.001389)
138 |PLAY/I82071560 g L emment  ||Cultivated (€ 0.002777 (Hectare) 0.002777

min Occupancy Tenant ))
Uncultivated (Footpath
139 3272 min Government |[) ( (Occupancy Tenant || 0.000833 (Hectare) 0.000833
)

[140  |[3321/1588 min __|[Private ||Cultivated || 0.0075 (Hectare)| 0.0075]

[141  |[3404/1524 min __||Private |[Cultivated || 0.005833 (Hectare)|| 0.005833)
142 ffi?f/ 179471574 lp ivate Cultivated 0.018889 (Hectare) 0.018889
143 131?1?16/ 17941574 b ivate Uncultivated 0.003333 (Hectare) 0.003333
144 fri?lg/l744/l 373 Private Cultivated 0.008056 (Hectare) 0.008056

[145  |3413/1656 min ||Private ||Cultivated || 0.004444 (Hectare)|| 0.004444|
146 3478/ 1814/1560 Private Uncultivated (1 Shop 1 0.01 (Hectare) 001

min Kotha )

[147  |[3489/1586 min |[Private ||Uncultivated (Garage) || 0.002222 (Hectare)|| 0.002222]
148 ||3572/1600 min  |[Private sca‘;lszivated marla 2 0.003056 (Hectare) 0.003056
149 3572/1600 min Private Uncultivated (3 marala 3|\ ) 6333 (fectare) 0.008333

sarsai ( 2 kothas) )

[150  |3575/1619 min ||Private ||Cultivated || 0.003056 (Hectare)|| 0.003056)|

[151  |[3576/1599 min  |[Private ||Cultivated || 0.006389 (Hectare)|| 0.006389)

[152  |[3578/1621 min  |[Private ||Cultivated | 0.005 (Hectare)|| 0.005]

min rivate ncultivate 0 . ectare .
153 3578/1621 mi Pri Uncultivated (Shop ) 0.001667 (Hectare) 0.001667

[154  |[3580/1529 min  |[Private ||Cultivated || 0.008333 (Hectare)|| 0.008333]

Uncultivated (4 Kothas,
155 3584/1544 min Private 1 store, Masjid, 0.0138888 (Hectare) 0.0138888
Footpath ))

[156  |3584/1544 min ||Private ||Cultivated | 0.015 (Hectare)|| 0.015|

[157  |[3586/1516 min  |[Private ||Cultivated | 0.005 (Hectare)|| 0.005]

[158  |[3588/1523 min |[Private ||Cultivated || 0.005556 (Hectare)|| 0.005556]

[159  |[3632 min ||Private ||Uncultivated (Kotha) || 0.001111 (Hectare)|| 0.001111]

[160  ][3632/1585min |[Private |[Cultivated || 0.004167 (Hectare)|| 0.004167|
ll61  |[3635/1618 min _||Private ||Cultivated || 0.005556 (Hectare)|| 0.005556|
162 3643 min Government || oncultivated (Rotha) (1} 61111 (Hectare) 0.001111

(Occupancy Tenant ))
163 364T/1820/1560 |5\ ernment || ncultivated (Shop) (( 0.0025 (Hectare) 0.0025
min Occupancy Tenant ))
. Cultivated (
164 3648 min Government 0.005833 (Hectare) 0.005833
(Occupancy Tenant ))
165 3650 min Government || orcultivated (Kotha) 16 05776 (ectare) 0.002778
(Occupancy Tenant ))
166 3651 min Government ||CHtivated ( 0.005 (Hectare) 0.005
(Occupancy Tenant ))
. Cultivated (
167 3653 min Government 0.001389 (Hectare) 0.001389
(Occupancy Tenant ))
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Uncultivated (

168 3654 min Government (Occupancy Tenant )) 0.001667 (Hectare) 0.001667
169 ||3655 min Government %itclzgfndcy( Tenanty) || 0-001944 (Hectare) 0.001944
170 |[3739 min Government Fggﬁgﬁfyﬂgnaﬂ ¢y || 0:001667 (Hectare) 0.001667
171 3796 min Government g‘c‘fngfy (T(enan () || 0-000833 (Hectare) 0.000833
172 {[3799 min Government fou(l:g;;dc}f Tenanty) || 0-008333 (Hectare) 0.008333
173 |[3815 min Private Isjl?ocl‘;)l;‘vated (House 71\ 6 001944 (Hectare) 0.001944
(174 |3830 min [Private ||Cultivated 0.002222 (Hectare)|| 0.002222
175 (3832 min Government %‘Illzlvli‘t)‘;d ((Occupancy || 100833 (Hectare) 0.000833
176 |[3833 min Government ?glz‘cvuagzﬂcﬁ‘;‘r’;ﬁ‘r)‘)e“t 0.001389 (Hectare) 0.001389
177 ||3835/1559 min  ||Government (C(;lég;:iy( Tenant) 0.005 (Hectare) 0.005
178 3836 min Government %ig;;dcy(ﬁnam y || 0001111 (Hectare) 0.001111
179 |[38722759 min  ||Government %::&g:ﬁng(enan () || 0:001667 (Hectare) 0.001667
180 3876/2752 min Government %ffig:ﬁi;d%ﬁ?) C |l 0.002222 (Hectare) 0.002222
|Taluk: Sankoo |
[Village: Sangrah |
[181 (502 min ||Private ||Cultivated 0.0575 (Hectare)|| 0.0575]
(182 |[503 min ||Private ||Cultivated 0.075 (Hectare)|| 0.075|
[183  |[504 min ||Private ||Cultivated || 0.100277 (Hectare)|| 0.100277]
|Taluk: Taisuru |
[Village: Gailing |
[184  |[182 min ||Private ||Cultivated 0.0075 (Hectare)| 0.0075]

Total|[0.998023299999998)|
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